4979 Election to Committes JUNE 14, 1087

(8hri Vidya Charan Shukia]

1968. [Placed in Library.
See No. LT-618/87].

(11) Memorandum  explaining
the reasons for no-accept-
ance by Government of the
Commission’s advice in the
case referred to in para 33
of the above Report. {Plac-
ed in Library. See No. LT-
617/67].

(2) A copy of the All India Ser-
vices (Medical Attendance)
Amendment Rules, 1967, pub-
lished in Notification No.
G.S.R. 824 {n Gazette of India
dated the 3rd June, 1967,
under sub-section (2) of sec-
tion 3 of the All India Services
Act, 1951, [Placed in Library.
See No LT-818/87]. °

1223 hrs.

PRIVATE MEMBERS' BILLS AND
RESOLUTIONS COMMITTEE

FourtH REPORT

Shri Khadilkar (Khed): 8ir, 1 beg
to present the Fourth Report of the
Committee on Privata Members’ Bill
and Resolutions

ELECTION TO COMMITTEE

ArL Inpia CounciL ror TECHNICAL
EpucatioNn

The Minister of Education (Dr.
Triguna Sen): Sir, I beg to move the
following: —

“That in pursuance of clause
i(f) of paragraph 3 of the Minis-
try of Education Resolution No.
F. 16-10/4¢4-F. III, dated the 30th
November, 1945, as amended from
time to time, the members of Lok
Sabha do proceed to elect, in such
manner as the Speaker may
direct, two members from among
themselves to serve as members
of the Al! India Council for Tech-

General Budpet-
Genearal Dis, ol

nical Xducation for the term end-
ing on the 28th April, 1970, sub-
ject to the other provisions of the
said Resoultion”,

Mr. Speaker: The question is:

“That in pursuance of clause
i(2) of paragraph 3 of the Minis-
try of Education Resolution No.
F. 16-10/44-E, 111, dated the 30th
November, 1845, ag amended from
time to time, the members of
Lok Sabha do proceed to elect, in
such manner as the Speaker may
direct, two members from among
themselves to serve as members
of the All India Council for Tech-
nical Education for the term end-
ing on the 20th April, 1970, sub-
ject to the other provisions of the
gaid Resolution”,

The motion was adopted.

1224 hrs.

GENERAL BUDGET—GENERAL
DISUSSION—Contd,

Mr. Speaker: The House will now
resume general discussion of the
General Budget for 1867-68. All the
parties have almost exhausted the
time allotted to them, except the
Congress, the Jana Sangh and the
DMK. Jan Sangh hag got 21 minutes;
the D.M.K. has got 9§ minutes and
Independents Group also has got some
time. Shri Himatsingka may continue

his speech.

Shri Himatsingka (Godda): Bir
yesterday, 1 gave facts and figures



